IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :13-08-2024
Date : 13.08.2024

Cc.C

Applied For

ABLAPL
68317/ [13.08.2 |- at
L boza  loaa 7369/ [P PARIDA [C.O. Order Dtd. 2024-08-09 o-
024 )
[ ABLAPL (Se
68318/ 13.08.2 |- MN at
2 12024 024 7112/2 |MomaNTY [©°© Order Dtd. 2024-08-09 No-
024 )
N ABLAPL (se
68319/ 13.08.2 |- PK at
3 |boza . loza l818/2 v1smra  [C-O- Order Dtd. 2024-08-09 Too
024 )
[ ABLAPL (Se
68320/ 13.08.2 |- BAIL- |at
1 10osa loaa 7966, RK SARHOO [C.O. Order Dtd. 2024-08-08 | o-
024 11)
[ (Se
CRLMC-
5 08321/ 113.08.2 |00 5 |p BasTIA [c.0. Order Dtd. 2024-08-01 at
2024 (024 No-
024
11)
- (Se
BLAPL-
68322/ 113.08.2 COURT at
6 15021 024 5475/2 PK BARIK |C.0. | 0", |Order Dtd. 2024-08-12 No-
024
11)
B RO~ MISC. |(Se
68327/ 113.08.2 P.K. COURT APPEA |at
7 Losa o2 123/20 onrinalk C:0+ o o |Order Dtd. 2024-08-09 [ Too
SEC. 2)
- WPC (OA on (Se
68328/ 113.08.2 |)- L.D. COURT ol at
8 2024 024 1859/2 |PANDA C.O. NO. 9 Order Dtd. 2024-08-12 ﬁranc No-
017 1)
., |68330/[13.08.2 [wpc (0A [M.R. COURT o na OB (Se
% 12024 024 ) - SAHOO C.0- No. o |Order Dtd. 2024-08-08 |5 . |at




- 2014/2 No-
019 1)
[ (Se
WP (C) -
68331/ (13.08.2 RABI COURT at
100020 looa 18462/ [ C.0. | ;o o |Order Dtd. 2024-08-12 e
2024
1)
[ (Se
WP (C) — [TUSHAR
11 (593337 113-08-2 18968/ kanta  [c.0. |SOURT lorder Drd. 2024-08-12 2
2024 NAYAK . 1)
[ (Se
WP (C) -
68335/ (13.08.2 H.K. COURT at
120050 loaa 18834/ | 0o o [C.0. |07, |order Dtd. 2024-08-12 e
2024
1)
_ (Se
WP (C) -
13(08337/113.08.2 1 o000/ 7. swatn c.o. COURT |order ptd. 2024-08-12 at
2024 |024 NO. 9 No-
2024
1)
- _ (Se
L4 /68338/ 113.08.2 ?gégi/ RABI . COURT at
2024 024 SAMAL . NO. 9 No-
2024
1)
_ (Se
WP (C) -
68340/ |13.08.2 RABIT COURT at
15 0054 looa 18514/ [C 7 C.0. |1 g |order Dtd. 2024-08-12 e
2024
1)
[ (Se
WP (C) -
68341/ [13.08.2 P.L. COURT at
16 0054 looa 19244/ | oo [c.0. |07, |order Dtd. 2024-08-12 e
2024
1)
_ (Se
WP (C) -
68342/ [13.08.2 G.C. COURT at
17 ooa . lo2a 19364/ |72 C.0. |1 g |order Dtd. 2024-08-12 .
2024
1)
[ (Se
WP (C) -
68343/ [13.08.2 B.K. COURT at
18 005a looa 19031/ |- C.0. |15 o |Order Dtd. 2024-08-12 e
2024
1)
[ (Se
CRLMC- COURT
68345/ [13.08.2 P.K at
190054 looa 2920/2 | 1o C.0. INO. 2 |order Dtd. 2024-08-07 e
024 OLD
1)
[ (Se
BLAPL- COURT
68346/ (13.08.2 D. K. at
20 0050 looa 7592/2 | - . |C.0. NO. 2 |order Dtd. 2024-08-09 e
024 OLD b
[ (Se
CRLMP- B.N COURT
01 (683497 113.08.2 |13, 5 |MAHAPATR |C.0. NO. 2 |Order Dtd. 2024-08-08 at
2024 (024 No-
024 A OLD
1)
22 68350/ [13.08.2 [cRLMP- [A.K lc.0. [COURT |order Dtd. 2024-08-09 | [(se
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24

25
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27

28

29

30

31

32

33

34

2024|024 1149/2 [MOHANTY NO. 2 at
024 OLD No-
1)
(Se
CRLMP- COURT
68353/ |13.08. SAMIR at
SeoRdli e 1148/2 S0 % NO. 2 |Order Dtd. 2024-08-09 o
024 OLD
1)
(Se
WP (C) - COURT
08355/ 113.08-2 114193, . NAvAK NO. 2 |order Dtd. 2024-08-09 at
2024 024 No-
2024 OLD
1)
(Se
We (C) - COURT
23227/ 02,082 lg770 |BK NO. 2 |order Dtd. 2024-08-09 o
2024 OLD .
(Se
We (C) - COURT
gggil/ 02,002 ler20/ TN NO. 2 |Order Dtd. 2024-08-09 o
2024 OLD 0
(Se
WP (C) - COURT
68363/ |13.08. AKX at
SO o 18709/ [0 o NO. 2 |Order Dtd. 2024-08-09 2
2024 OLD .
(Se
We (C) - COURT
53226/ 02.08% Jiseosy |28 NO. 2 |Order Dtd. 2024-08-09 o
2024 OLD 0
(Se
We (C) - COURT
68367/ [13.08. AKX at
e 1o3; 18692/ |18 o NO. 2 |Order Dtd. 2024-08-09 o
2024 OLD "
(Se
WP (C) - COURT
68369/ [13.08. AKX at
aone o3 18686/ (20 o NO. 2 |Order Dtd. 2024-08-09 2
2024 OLD .
(Se
We (C) - COURT
gg;zl/ 05,087 118570/ M.k eaNT NO. 2 |Order Dtd. 2024-08-09 o
2024 OLD
1)
(Se
WP (C) - COURT
68372/ 13.08. AKX at
aonaloa 18670/ [0 o NO. 2 |order Dtd. 2024-08-09 2
2024 OLD .
(Se
CMAPL- COURT
68373/ 113.08-2 150/502 |7.p. Kar NO. 2 |Order Dtd. 2024-08-12 at
2024 024 No-
4 OLD
1)
(Se
WP (C) - COURT
oOSIA 113,082 igsgny oK NO. 2 |order Dtd. 2024-08-09 2
2024 OLD

1)
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39

40

41

42

43

44

45

46

47

WP (C) -

COURT

(Se

53226/ é§408' 19141/ |R.R.DAS NO. 2 |order Dtd. 2024-08-08 ;E_
2024 OLD
1)
(Se
WP (C) - COURT
68377/ 113.08.2 10454/ |L.D SAHU NO.  |Order Dtd. 2024-08-09 at
2024 |024 No-
2024 23
1)
(Se
WP (C) - COURT
68378/ 13.08. P.DASMOH at
sona lo 19263/ |- =0 NO. |order Dtd. 2024-08-08 o
2024 23
1)
(Se
WP (C) - COURT
68379/ |13.08. A.K at
sona . loa 18390/ | L5y NO. |order Dtd. 2024-08-09 e
2024 23
1)
(Se
WP (C) - COURT
68381/ 113.08.2 |1 008/ b K.DAS NO. |order Dtd. 2024-08-08 at
2024|024 No-
2024 23
1)
(Se
WP (C) - COURT
68382/ |13.08. A.K at
sona ! loa 18342/ |00y NO. |order Dtd. 2024-08-09 e
2024 23
1)
(Se
WP (C) - COURT
68383/ 113.08.2 |1 0008, |5 pARTDA NO.  |order Dtd. 2024-08-09 at
2024  |024 No-
2024 11
1)
(Se
WP (C) -
68384/ |13.08. COURT at
sooa . 2 18998/ |HK PANDA no ] lorder ptd. 9999-12-31 e
2024
1)
(Se
WP (C) -
68385/ |13.08. P.K.BARI COURT at
sona . ooa 18027/ | v ] |order prd. 2024-08-07 2
2024
1)
(Se
WP (C) - COURT
68386/ |13.08. A. at
ona . oo 18335/ |0y NO.  |order Dtd. 2024-08-09 e
2024 23 .
(Se
WP (C) - COURT
68388/ 113.08.2 ) 031, |A.MOHANT NO. |order Dtd. 2024-08-09 at
2024 |024 Y No-
2024 23
1)
(Se
WP (C) -
68389/ [13.08. COURT at
2024 024 18999/ |HK PANDA NO. 1 Order Dtd. 9999-12-31 No-
2024
1)
WP (C) - (Se
68390/ 113.08.2 ;9303 |P-K.SUAL COURT lorder Dtd. 2024-08-09 at
2024|024 20na N NO. 1 2




|| i
(Se
WP (C) - COURT
4908391/ 113.08.2 11 901 ) |k N sany NO. |order Dtd. 2024-08-09 at
2024 024 No-
2024 23
1)
[ (Se
WP (C) - COURT
4908392/ 113.08.2 |, 050, |S.K.PRAD NO.  |Order Dtd. 2024-08-09 at
2024 (024 HAN No-
2024 23
1)
_ ABLAPL (se
COURT
68393/ (13.08.2 |- R R at
2012024 024 8041/2 INAYAK Sor  |oraer brd. 2024708709 No-
024 1)
N (Se
WP (C) -
5168394/ 113.08.2 115007, lax panDA COURT | der Dtd. 9999-12-31 at
2024 024 NO. 1 No-
2024
1)
- (Se
WP (C) -
68395/ |13.08. A.K.MOHA COURT at
52 0050 1oaa 17597/ |1y NG, lorder Dtd. 2024-08-09 e
2024
1)
_ ABLAPL (se
PARTHA
68396/ |13.08.2 |- COURT at
53 502 loaa 5039/ gigATHI o lorder Dtd. 2024-08-09 e
024 1)
68398/ [13.08.2 "2(O) =1 k. MoHa COURT ;ie
54 0 0na " looa 17580/ | .- NG lorder Dtd. 2024-08-09 e
2024
1)
[ (Se
WP (C) -
68399/ |13.08. COURT at
55 0 0na 024 19004/ |HK PANDA NG, 1 |order Dtd. 9999-12-31 e
2024
1)
68400/ [13.08.2 "2{©) =1y k. mMoHa COURT ;ie
56 004 lona 17576/ | .-y NG, 1 |order Drd. 2024-08-09 e
2024
1)
[ S
568401/ |13.08. ?55(?)2; A.K.MOHA COURT || i Did. 2024-08-09 a(.te
2024 |024 NTY NO. 1 : No-
2024
1)
68402/ [13.08.2 "P(C) =11 ¥ mMoHa COURT ;ie
58 004 lona 17545/ |- NG, 1 |order Drd. 2024-08-09 e
2024
1)
[ (Se
WP (C) -
68403/ |13.08. A.K.MOHA COURT at
59 000" lona 17483/ |10 NG lorder Dtd. 2024-08-09 e
2024
1)
_|68404/ [13.08.2 [wp(C)- |a.K.MOHA COURT e (Se
60 12024 |024 17478/ NTY No. 1 [Order Dbtd. 2024-08-09 at
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2024 No-
1)
ABLAPL (Se
PRADEEP
68405/ (13.08.2 |- COURT at
2024|024 7779/2 |3 2AR no. 1 |O¥der Dtd. 2024-08-09 No-
024 1)
ABLAPL (Se
PRADEEP
68406/ [13.08.2 |- COURT BATL- |at
2024 024 7780/2 |52 AY o, 1 (Order Dtd. 2024-08-09 No-
024 6)
CRIMI |(Se
CRLA-
68407/ |13.08. R.B. COURT NAL at
2024 (024 183/20 \y1shra No. 3 |Order Dtd. 2024-10-30 |, pops |yo-
20
L 10)
ABLAPL (Se
PRADEEP
68408/ 13.08.2 |- COURT at
2024 024 7868/2 |0 AX o, 3 (Order Dtd. 2024-08-09 No-
024 10)
ABLAPL (Se
COURT
68410/ 13.08.2 |- BALARAM BATL- |at
2024 024 7423/2 |SINGH oo 2 |order Prd. 2024707729 1) No-
024 3)
CHIEF CRIMI |(Se
CRLA- |CHITTA
68411/ 13.08. JUSTT NAL  |at
2004 looa 223/20 iiESAN “prg Order Dtd. 2024-12-02 | 0 %"
COURT L 7)
CHIEF (Se
WP (C) -
68412/ |13.08. B. JUSTT at
2004 looa ;ggil/ CLHERA prg |Order Dtd. 2024-08-12 e
COURT 7
WRIT
68413/ 113.08. 17431/ R.CH. JUSTI Order Dtd. 2024-08-08 |(DIVI |No-
2024 |024 ROUT CE'S
2023 COURT STON [109
BENCH |)
_2)
WRIT
WP (C) - CHIEE ERANC ;ie
68414/ 113.08.2 110,31/ |5, Navak JUSTL | der Dtd. 2024-08-08 |(DIVI |No-
2024 |024 CE'S
2023 COURT STON 109
BENCH |)
_2)
(Se
CHIEF
CRLMC- at
68417/ |13.08. SARAT JUSTI
2024 loaa 5222/2 s prg |Order Dtd. 2024-08-07 ?89
COURT )
WP (C) - COURT (Se
53328/ 32408' 18838/ EASE' NO.  |Order Dtd. 2024-08-20 at
2024 10 No-
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75

76

77

78

79

80

81

82

(Se
68419/ |13.08 S COURT at
5024 024 8024/2 T.R. DAS NO. Order Dtd. 2024-08-09 No-
10 109
024
)
(Se
68420/ |13.08 SERAE COURT at
. : T.R. DAS NO. 2 |Order Dtd. 9999-12-31 No-
2024 |024 8026/2
OLD 109
024
)
(Se
68421/ |13.08 AERAE COURT at
. : T.R. DAS NO. 2 |Order Dtd. 2024-08-09 No-
2024 |024 8028/2
OLD 109
024
)
(Se
68422/ |13.08 S COURT at
. : T.R. DAS NO. 2 |Order Dtd. 2024-08-09 No-
2024 |024 8030/2
OLD 109
024
)
(Se
68423/ |13.08 S COURT at
VO T.R. DAS NO. 2 Order Dtd. 9999-12-31 No-
2024 |024 8038/2
OLD 109
024
)
(Se
ABLAPL
COURT at
68428/ 13.08.2 |- JADUNATH
2024 |02 52142 |PRADHAN NO. 2 Order Dtd. 2024-08-09 No-
OLD 109
024
)
(Se
ABLAPL
COURT at
68433/ 13.08.2 |- JADUNATH
2024 024 1218/2 | PRADHAN NO. 2 |Order Dtd. 2024-08-09 No
OLD 109
024
)
(Se
ABLAPL
COURT at
68435/ 113.08.2 |- JADUNATH
2024 024 7989/2 |PRADHAN NO. 2 |Order Dtd. 2024-08-09 No-
OLD 109
024
)
ABLAPL (Se
COURT
68437/ 13.08.2 |- JADUNATH BATL- |at
2024 024 7988/2 |PRADHAN gib 2 |order Dtd. 2024-08-09 |, No-
024 10)
ABLAPL (se
COURT
68438/ (13.08.2 |- JADUNATH at
2024 |024 7976/2 |PRADHAN ggb 2 |order Dtd. 2024-08-09 No-
024 10)
68440/ [13.08.2 [BLAPL- |JADUNATH COURT ol (se
2024 |024 2138/2 |PRADHAN No. p (0rder Dbtd. 2024-08-09 at




[ 024 OLD No-
10)
[ ABLAPL (se
COURT
68444/ (13.08.2 |- at
83 004 looa 8051 /2 [K DAS C. ggb 2 lorder Dtd. 2024-08-09 e
024 10)
[ ABLAPL (se
COURT
68450/ |13.08.2 |- BATL- |at
84 000a  looa 8009/ |G SAHOO [C. ggb 2 |order Dtd. 2024-08-09 | -
024 8)
[ ABLAPL (Se
COURT
68452/ 113.08.2 |- B B at
85|00 924 5269/2 MALIK C. ggb 2 lorder Dtd. 2024-08-09 e
024 8)
ABLAPL COURT (Se
gg 08454/ 113.08.2 |- R PANDA |C NO. 2 Order Dtd. 2024-08-09 at
2024 (024 5291/2 " lomn : No-
024 8)
N ABLAPL (se
COURT
68457/ [13.08.2 |- R R BATL- |at
87 ooa . 024 8011/2 |pasnayag |C-O- [NO. 2 [Order Dtd. 2024-08-09 |7 e
OLD
024 4)
68459/ |13.08.2 APRAEL lsurya COURT (ie
88 VO NARAYAN |C.0. NO. 2 |Order Dtd. 2024-08-09 2
2024 (024 8052/2 | “oi onm No-
024 4)
N ABLAPL (se
COURT
68462/ |13.08.2 |- A BATL- lat
8915024 024 5259/2 |suNDaRAY |C° ggb 2 |Order Dtd. 2024-08-09 | No-
024 10)
- WP (C) - COURT wriT | (5©
90 32323/ 32408'2 10852/ |T. BAG  [C.O. |NO. 2 |Order Dtd. 2024-08-07 [BRANC |~
2013 OLD H-4
27)
- WP (C) - COURT wriT | (5
91 08465/ 113.08.2 |} jg0) , |S-R. C.0. NO. 2 |order ptd. 2024-08-07 [BrRANC 2T
2024 (024 BARIK No-
2013 OLD H-4
27)
[ ABLAPL (Se
COURT
68467/ |13.08.2 |- L K BATL- lat
921,000 " loaa 8033/2 pRApHaN |C-O- NO. 2 [order Drd. 2024-08-09 |7 -
OLD
024 9)
[ TRPCRIL (se
COURT
68468/ (13.08.2 |- BALARAM BAIL- |at
930054 " |02 25/202 |STNGH C.0. NO. 2 |Order Dtd. 2024-08-07 | e
OLD
4 3)
68469/ |13.08.2 [RECRE IproyaDha COURT BATL- (ie
94 |500a  loza  |25/202 [R SRHU @ [C.O. NO. 2 |Order Dtd. 2024-08-07 |7 -
SAHOO OLD
4 3)
|95 68470/ [13.08.2 [ABLAPL [M K C.0. [COURT |order Dtd. 2024-08-09 | [(se




96

97

98

2024 |024 - SWAIN NO. 2 at
8019/2 OLD No-
024 3)
68471/ [13.08.2 [R5B~ COURT EECON ;ie
2021 loaa 189/20 |Y. DAS NO. Order Dtd. 9999-12-31 /' . 1%~
24 11
L 5)
CRIMI |(Se
CRLA-
68472/ [13.08. COURT NAL  lat
2024 024 13/201 |S. BARIK NO. 5 Order Dtd. 9999-12-31 APPEA |No-
8
L 5)
(Se
WP (C) - WRIT
68473/ /13.08. P.K. COURT at
sooa . |oaa 28696/ |- lon No. 5 [order Dtd. 2024-08-08 [BRANC |°°_
2021 H-2
6)
(Se
WP (C) - WRIT
68474/ [13.08. B. COURT at
024 lona 19569/ | "o No. © |order Dtd. 2024-08-07 [BRANC |°-_
2023 H-5
21)
(Se
WP (C) - WRIT
68475/ 113.08.2 117009, |5 pasH COURT | der Dtd. 2024-08-07 [BRANC |°F
2024 (024 NO. 5 No-
2013 H-6
26)
(Se
BLAPL-
68476/ |13.08. COURT at
2024 024 7144/2 |S. BARIK NO. 5 Order Dtd. 2024-08-07 No-
024
26)
(Se
WP (C) - WRIT
68477/ [13.08. G.C. COURT at
o024 lo2a 8323/2 |2: - N0 5 |Order Dtd. 2024-08-09 [BRANC |~
009 H-8
42)
(Se
WP (C) - WRIT
68478/ [13.08. J.N. COURT at
2021 loaa 6517/2 | on s o 5 |order Dtd. 2024-08-01 [BRANC |°-_
024 H-7
48)
ABLAPL (Se
68479/ [13.08.2 |- SIDHARTH COURT BAIL- |at
2024 |024 8034/2 |A MISHRA No. 5 [Order Dtd. 2024-08-09 [ No-
024 2)
ABLAPL (Se
68480/ [13.08.2 |- STDHARTH COURT at
2024 024 8045/2 A MISHRA No. 5 (0rder Dtd. 2024-08-09 No-
024 2)
ABLAPL (Se
68481/ (13.08.2 |- COURT at
2024 looa 8008/2 |B DAS no. 5 |order Dtd. 2024-08-09 -
024 2)
ABLAPL (Se
68482/ (13.08.2 |- P K COURT at
2024 (024 5270/2 |MISHRA No. 5 [Order Dbtd. 2024-08-09 No-
024 2)




ABLAPL (Se
68483/ 13.08.2 |- P K COURT at
2024|024 8001/2 |MOHANTY No. 5 |Order Dtd. 2024-08-09 No-
024 2)
ABLAPL (Se
68484/ 13.08.2 |- COURT at
2024 024 5280/2 A K SAHU NO. 5 Order Dtd. 2024-08-09 No-
024 2)
BLAPL- |SURYAKAN (Se
08285/ 113.08-2 12862/ |12 FOURT lorder Dra. 2024-08-12 [DPTET AT
2023 DWIBEDI .
12)
(Se
CRLMC- CRIMI
68486/ |13.08. H. COURT at
2024 loaa 1411/2 |Gl o ¢ lorder Dtd. 2024-09-02 NAL  |°°
021 MIsc (S
ABLAPL (Se
68487/ |13.08.2 |- SANGRAM COURT at
2024 |024 8001/2 DAS No. ¢ |0rder Dtd. 2024-08-09 No-
024 1)
(Se
WP (C) -
68488/ |13.08. T.K. COURT at
2024 loaa 19305/ | -0~ NG lorder Dtd. 2024-08-27 e
2024
1)
ABLAPL (Se
68489/ (13.08.2 |- COURT at
2024 024 5274/2 N K ROUT NO. 1 Order Dtd. 2024-08-09 No-
024 1)
WRIT
BRANC | (Se
WP (C) - H at
22320/ 32’1‘108‘ 15862/ EAI;AK EgURT Order Dtd. 2024-08-20 |(DIVI |No-
2024 : STON |102
BENCH |)
_1)
(Se
ABLAPL
JYOTI at
68451/ 113.08.2 |- RANJAN COURT | der Dtd. 2024-08-09 No-
2024 (024 8014/2 NO. 1
SAHOO 102
024
)
WRIT
BRANC |(Se
WP (C) - H at
53322/ 33408' 17128/ EA?AK ;gURf Order Dtd. 2024-08-12 |(DIVI |No-
2024 : STON |115
BENCH |)
-2)
(Se
BLAPL- at
68493/ |13.08. PK COURT
2001 looa 3228/2 OLANTY NG, 1 |order Dtd. 2024-08-12 Tig




(Se

BLAPL- at
08494/ 113.08.2 1,179/ MR saHOO COURT |5 der Dtd. 2024-08-12 No-
2024 024 NO. 1
024 115
)
WRIT
BRANC | (Se
WP (C) - H at
23325/ 32408‘ 17128/ EAiAK ;gURT Order Dtd. 2024-08-12 |(DIVI |No-
2024 : SION |115
BENCH |)
-2)
ABLAPL (Se
NTHAR
68496/ |13.08.2 |- COURT BAIL- |at
2024|024 5323/2 giggéN No. 1 Order Dbtd. 2024-08-09 |, No-
024 12)
CRLMC- COURT criMr | (5€
23327/ 33408' 4751/2 |S. BARIK NO. |Order Dtd. 2024-09-03 |NAL ;2_
023 15 MISC |7
68498/ |13.08 S COURT ;ie
5024 024 5322/2 P K DAS Tg. Order Dtd. 2024-08-09 No-
024 3)
CRLMA- |SAROJ COURT (Se
23329/ 32408‘ 82/202 |[KUMAR NO. |order Dtd. 2024-08-09 ?AIL_ EE_
4 DASH 15
5)
68500/ |13.08 APLAEL Ivriar COURT (ie
Ve RANJAN NO. |order Dtd. 2024-08-09 .
2024 024 5306/2 |0 ls No-
024 5)
68501/ |13.08 apnAE COURT ;ie
soa . looa 5025/5 [P K JENA Tg. Order Dtd. 2024-08-09 e
024 5)
ABLAPL (Se
COURT
68502/ |13.08.2 |- BATL- |at
2024 024 7900/2 T.R. DAS Tg. Order Dtd. 2024-08-08 1 No-
024 6)
ABLAPL (Se
COURT
68503/ (13.08.2 |- BAIL- |at
soa . looa 5036/2 DK JENA Tg. Order Dtd. 2024-08-09 |5 e
024 9)
(Se
BLAPT— COURT
68504/ 113.08.2 [-335 /5 ¥ sAHOO NO.  |Order Dtd. 2024-08-09 °ATDL™ @t
2024 024 1 No-
024 15
4)
ABLAPL (Se
COURT
68505/ (13.08.2 |- R K at
2024 |024 8017/2 MALLICK NO.  |Order Dtd. 2024-08-09 No-
024 15 4)




ABLAPL COURT (Se
68506/ 113.08.2 |- J P KAR NO Order Dtd. 2024-08-09 2t
2024 024 8031/2 s . No-
024 4)
ABLAPL (Se
COURT
68507/ |13.08. - BALARAM BAIL- at
2024|024 8050/2 |SINGH ?g' Order Dtd. 2024-08-09 |, No-
024 7)
ABLAPL COURT (Se
68508/ 113.08.2 |- T.R. DAS NO.  |order Dtd. 2024-08-09 2t
2024 024 8016/2 | """ s . No-
024 7)
68510/ |13.08 APRAEL asnox COURT BAIL- (ie
O KUMAR NO. |Order Dtd. 2024-08-12 2
2024|024 5512/2 | oo L 2 No-
024 7)
ABLAPL (Se
68511/ |13.08.2 |- COURT BATL- |at
aona | looa 5605/2 N+ ROUT o 5 [order Dtd. 2024-04-15 e
023 8)
ABLAPL N K (Se
68512/ |13.08.2 |- COURT at
2024 024 7712/2 iATAPATH NO. 2 Order Dtd. 2024-08-07 No-
024 8)
ABLAPL N K (Se
68513/ |13.08.2 |- COURT BATL- |at
2024 024 7710/2 iATAPATH NO. 2 Order Dtd. 2024-08-07 1 No-
024 5)
ABLAPL (Se
68514/ |13.08.2 |- DILLIP COURT at
2024 |024 4134/2 |SAMAL No. p |Order Dtd. 2024-05-02 No-
024 5)
ABLAPL (Se
JYOTI
68515/ |13.08.2 |- COURT at
2024 |024 5343/2 E:gi?N No. p |Order Dtd. 2024-08-12 No-
024 5)
ABLAPL N K (Se
68516/ |13.08.2 |- COURT at
2024 024 7714/2 iATAPATH NO. 2 Order Dtd. 2024-08-07 No-
024 5)
(Se
BLAPL-
68517/ |13.08. H. K. COURT BATL- |at
aora . looa 6792/2 |02 e o, o |order Dtd. 2024-07-16 |7 e
024
5)
ABLAPL (Se
68518/ |13.08.2 |- H. K. COURT at
2024 024 8049/2 |PATRA No. p [0rder Dtd. 2024-08-09 No-
024 5)
ABLAPL [PRASANTA (Se
23229/ 33408' - KUMAR ESURg Order Dtd. 2024-08-09 ?AIL at
8015/2 ROUTRAY ’ No-




N 24 5
ABLAPL (Se
PRASANTA
14 68520/ |13.08.2 |- COURT BAIL- |at
1 bona . lona 78372 [KUMAR C.0. i, |order Dtd. 2024-08-08 | e
ROUTRAY
024 9)
[ ABLAPL (Se
14 168521/ |13.08.2 |- SARAT COURT at
5 12024 |024 5272/2 |DASH C.0. No. 2 |Order Dtd. 2024-08-09 No-
024 9)
[ (Se
WP (C) -
14 168522/ |13.08. G R COURT at
¢ lona lora 11720/ |2 oo C.0. ;o , |order Dtd. 2010-09-16 e
2010
9)
N (Se
WP (C) - WRIT
14 68524/ |13.08. M. K. COURT at
2 bona | loaa 5462/2 |0 o [C.O. |77 |order Dtd. 2024-08-09 BRANC |°°_
023 H-4
38)
- (Se
BLAPL- [M/S.SANJ
. 23228/ 05.08% [1979/2 1B kumar [c.0. [SOUFT lorder Dtd. 2024-08-09 o
024 BHANJDEO . ©
38)
[ (Se
BLAPL-
14 68529/ |13.08. P.K. COURT BAIL- lat
o |lrona . lora 14433/ | © o0 oo [C.0. |03 |order Dtd. 2024-01-02 | e
2023
9)
- BISWARAN (se
WP (C) - WRIT
1568530/ |13.08. JAN COURT at
o bora | loaa 17842/ |20 0 wcur (€0« g, 3 [Order Dtd. 2024-08-12 BRANC |-
2024 H-5
U 22)
[ WPC (OA on (Se
1568531/ (13.08.2 |C) - LAXMAN COURT o at
1 12024 024 118/20 |BHOT C. NO. 3 Order Dtd. 2024-08-08 [Branc No-
h
19 1)
N CRLMC- criMr | (5€
1568532/ |13.08. G.R. COURT at
> oona . loaa 4536/2 |00 C.0. |0 5 [0rder Dtd. 2024-08-12 NAL  |°°
011 MISC |}
H CRLMP- wriT | (5©
1568533/ |13.08. SK.KALIM COURT at
3 bosa . looa 997/20 | T 01 C.0. |10 5 |order Dtd. 2024-08-12 BRANC |°°
24 H-8
39)
[ (Se
CRLMP- WRIT
1568534/ |13.08. A. COURT at
1 bosa |52 657/20 || L ony [C2O- o 5 Order Dtd. 2024-08-12 [BRANC |2~
24 H-7
44)
[ (Se
WP (C) -
1568535/ |13.08. P. K. COURT at
= ona . looa 17734/ | 0 0 [c.0. |77 |order Dtd. 2024-08-09 .
2024
44)
15/68536/ [13.08.2 |cRLMP- COURT WRIT | (Se
6 2024 024 678/20 o> DASH |C.0. |y 5 [Order Dtd. 2024-08-12 .0 |ar




24 H-7  |No-
44)
[ (Se
CRLMP-
15(68537/ /13.08.2 N.K. COURT at
2 looas lona 818/20 [0 - C.0. |10 "5 [order Dtd. 2024-08-12 Too
24
44)
[ HRUDANAN (se
CRLMP-
15(68538/ |13.08.2 DA COURT at
s ooa . looa 811/20 |- o aoe [C-O. |75 [Order Dtd. 2024-08-12 Too
24
A 44)
N CRLMC- |M/S.DEVA crimMI | (€
5 gggjg/ 05,082 la3/201 |smrs c.o. [f0U%T lorder Dtd. 9999-12-31 AL  |2°
8 PANDA . MISC g
[ WRIT
BRANC |(Se
WP (C) - H at
36 23220/ 33408‘2 17849/ gﬁiﬁRA C. EgURg Order Dtd. 2024-08-02 |(DIVI |No-
2024 : SION 101
BENCH |)
-1)
[ DEBASNAN
DAS,
MR .PITAM
BAR (Se
CRLMP- WRIT
1668541/ |13.08.2 ACHARYA ( COURT o at
1 boza 124 226/20 sk apv), -0+ o, 3 (Order Dtd. 2024-08-12 E%?NC Too
M/S.SARO 32)
J RANJAN
SUBUDHI,
S.MISHRA
___ M/S. (Se
WP (C) - WRIT
16 68542/ [13.08.2 PRADEEP COURT at
5 |oo2a  lona 82;5/2 KUMAR C.0. |5 5 (order Dtd. 2024-07-31 E%ﬁNC Too
DAS 1 27)
N ABLAPL (se
16 68543/ |13.08.2 |- PARSURAM COURT at
3 12024 |024 5364/2 |PANDA C.0. No. 3 |Order Dtd. 2024-08-12 No-
024 27)
[ (Se
WP (C) - WRIT
16 |68545/ |13.08.2 S.K. COURT at
1 loona” lona 38966/ |- C.0. |5 ¢ [order Dtd. 2024-07-01 [BRANC |°-
2023 H-6
36)
[ (Se
WP (C) - WRIT
16 68546/ |13.08.2 M.K. COURT at
= |rosa . loza 10743/ |~ o> C.0. [;J ¢ (order Dtd. 2024-08-20 [BRANC |°-
2024 H-6
26)
[ (Se
COURT
16 68547/ |13.08.2 |ADMLS- at
¢ oo |02 3/204 [R SRHOO [C.0. NO. Order Dtd. 2024-08-09 Noo
17
26)
116 [68549/ [13.08.2 [wp(C)- [B. DAS  [C.O. [COURT |order Dtd. 2024-09-03 [WRIT |(Se




2024 024 13771/ NO. 6 BRANC |at
2024 H-7  |No-
44)
(Se
BLAPL-
68550/ (13.08. COURT at
2092 loaa 6906/2 |M MISHRA o, ¢ lorder Dtd. 2024-08-12 e
024
44)
(Se
WP (C) - WRIT
68551/ |13.08. S.K. COURT at
soon . loza 13982/ |20 o ¢ |order Dtd. 2024-08-12 [BRANC [°°_
2024 H-1
31)
(Se
BLAPL- COURT
68552/ 113.08.2 /5505 uc pas NO.  |Order Dtd. 2024-08-12 o°tb™ a3t
2024 |024 2 No-
024 11
8)
WP (C) - COURT wriT |(5©
68553/ |13.08. LAMBODAR at
sooa . lona 10516/ |20 o0 NO.  (Order Dtd. 2024-08-12 BRANC |°"_
2024 11 H-3
12)
68554/ [13.08 SRLREV ASHOK COURT EiiMI ;ie
2024|024 226/20 ggggiA ?S' Order Dtd. 2024-08-12 lppyrs |no-
24 ION 1)
WP (C) - COURT wriT |(5©
68555/ 113.08.2 |, 5,47, B.K. NO.  |Order Dtd. 2024-07-31 [BRANC |°©
2024 |024 DALAT No-
2019 11 B2 |
WP (C) - COURT wriT |5
68556/ 113.08.2 |)51g7, R-K. NO.  |Oorder Dtd. 2024-07-31 [BRANC |o©
2024 |024 JENA No-
2019 11 H-2
6)
WP (C) - COURT wriT |(5©
68558/ 113.08.2 1) 1,7/, P-K- NO. Order Dtd. 2024-07-31 [BRANC |o©
2024 (024 DASH No-
018 11 H-7
18)
(Se
WP (C) - COURT WRIT
68560/ 113.08.2 [, /)75 |5 pag NO.  |Order Dtd. 2024-07-31 [BRANC |°©
2024 |024 No-
018 11 H-7
18)
WP (C) - COURT wrT |5
68561/ |13.08. S.K. at
2024 024 9185/2 | owaL NO. Order Dtd. 2024-07-31 [BRANC |~
017 11 H-3
33)
(Se
WP (C) - COURT
68562/ 113.08.2 | ;905 [MITHON NO.  |Order Dtd. 2024-08-09 at
2024 (024 DAS No-
2024 11
33)
M/S. (Se
WP (C) - COURT WRIT
68563/ 113.08.2 4, g5/, RAMAKANT NO.  |Order Dtd. 2024-07-31 [BRANC |o©
2024  |024 o A . a3 [No-
SARANGT 33)




68564/ 13.08 APRAEL lparTiA COURT ;ie
2024 024 5392/2 ;il;ATHI I]\_]i) Order Dtd. 2024-08-12 No-
024 33)
ABLAPL (Se
COURT
68565/ [13.08.2 |- BAIL- lat
5024 024 1358/2 P.CH DAS Ifi) Order Dtd. 2024-08-09 1 No-
024 5)
WP (C) - COURT wriT | (S€
68566/ |13.08. A. at
SV e 7162/2 [0 NO.  lorder Dtd. 2024-08-12 BRANC [2°
020 11 H-8
29)
(Se
WP (C) - COURT WRIT
68567/ 113.08.2 |- 58, |s. pas NO. |order Dtd. 2024-08-12 [BRANC |2©
2024 |024 No-
2023 11 H-4
27)
(Se
WP (C) - COURT
68568/ |13.08. A. at
SO e 19314/ [0 NO.  |Order Dtd. 9999-12-31 o
2024 11
27)
WP (C) - COURT wriT |(5©
68569/ 113.08.2 |, 42, , [B.CH. NO. |order Dtd. 2024-08-06 [BRANC |>©
2024 024 PANDA No-
2024 11 H-8
29)
ABLAPL (Se
COURT
68570/ |13.08.2 |- AK at
2024  |024 7978/2 |BHUYAN T?‘ Order Dtd. 2024-08-09 No-
024 29)
ABLAPL (Se
COURT
68571/ |13.08.2 |- N at
2024  |024 5393/2 MALLICK ??‘ Order Dtd. 2024-08-12 No-
024 29)
ABLAPL |[ASWINI (Se
COURT
68572/ |13.08.2 |- KUMAR at
2024|024 4940/2 |MISHRA T?‘ Order Dtd. 2024-08-08 No-
024 (3) 29)
68573/ |13.08 S COURT ;ie
2024 024 8021/2 HK DASH I]\-]g Order Dtd. 2024-08-09 No-
024 29)
ABLAPL (Se
COURT
68574/ |13.08.2 |- MR at
2024|024 8007/2 |PARDHI 1o [Order Drd. 2024708707 No-
024 29)
ABLAPL (Se
COURT
68578/ |13.08.2 |- MR at
2024 024 8005/2 |PARDHT T?' Order Dtd. 2024-08-09 No-
024 29)
ABLAPL COURT (Se
55220/ 33408' - AK NAYAK NO. 2 |Order Dtd. 2024-08-12 at
7495/2 OLD No-




] 524 N
1968584/ |13.08 S A K COURT CRIMI ;ie
3 12024 024 5417/2 [NAYAK gfb 2 |Order Dtd. 2013-09-16 g?éc No-
018 14)
168600/ [13.08.2 |0 |SAROI COURT e
e KUMAR NO. 2 |order Dtd. 2024-08-09
4 2024 024 8037/2 |0 oib No-
024 14)
_ ABLAPL (se
COURT
1968602/ |13.08.2 |- JADUNATH at
5 2024 |024 8022/2 |PRADHAN ggb 2 |Order Dtd. 2024-08-09 No-
024 14)
- ABLAPL (se
COURT
1968603/ |13.08.2 |- JADUNATH at
6 2024 |024 8023/2 |PRADHAN gfb 2 |Order Dtd. 2024-08-03 No-
024 14)
- ABLAPL |SUDHANSU (Se
COURT
19 68604/ |13.08.2 |- PRASAD at
7 12024 |024 6553/2 MOHAPATR gfb 2 |Order Dtd. 2024-07-02 No-
024 A 14)
_ ABLAPL (se
COURT
1968605/ |13.08.2 |- R. R. at
8 12024 (024 5389/2 |NAYAK gfb 2 |Order Dtd. 2024-08-12 No-
024 14)
N BLAPL- COURT (Se
19 68606/ |13.08. JADUNATH at
o boza . 52 7591/2 oo n NO. 2 |order Dtd. 2024-08-09 e
024 OLD
14)
[ (Se
BLAPT,— COURT
20 68607/ |13.08. J. R. BAIL- |at
5 loosa  lo2a 2471/2 |0 NO. 2 lorder Dtd. 2024-08-09 |- e
024 OLD
8)
n BLAPL- |AMLAN COURT (Se
20158508/ 113-08-2 19529/2 |suakr NO. 2 lorder Dtd. 2024-08-09 AN |3F
024 PAUL OLD ©
10)
[ ABLAPL (Se
COURT
20 68609/ 113.08.2 |- A. K. at
2 2024 024 8010/2 [BEHERA gfb 2 |Order Dtd. 2024-08-09 No-
024 10)
2068610/ 13.08.2 |0 [SAROI COURT &
e KUMAR NO. 2 |order Dtd. 2024-08-09
3 12024 024 8020/2 |- 0 onm No-
024 10)
[ ABLAPL (Se
SANTOSH COURT
jo Sgg}ll/ 3;'108' ;273/2 KUMAR NO. 2 |order Dtd. 2024-08-09 EAIL_ 1?12—
o MAHANTY OLD )
2068612/ [13.08.2 |ARLAPL [saNTOSH COURT (se
5 12024 024 - KUMAR No. p (Order Dbtd. 2024-08-09 at




5275/2 |MAHANTY OLD No-
024 11)
_ ABLAPL (se
20168613/ |13.08.2 |- BISWARAN COURT BAIL- |at
JAN C.0. [NO. 2 Order Dtd. 2024-08-09
6 2024 |024 5320/2 |0 onm 2 No-
024 9)
[ ABLAPL (se
COURT
2068614/ 13.08.2 |- SUBRATA BATL- |at
7 2024 024 8032/2 |PANDA c gib 2 |Order Dtd. 2024-08-09 ), No-
024 8)
2068615/ |13.08.2 APLAFL lsapan COURT ;ie
DO KUMAR C.0. [NO. 2 Order Dtd. 2024-08-09
8 2024 |024 5290/2 | oo onm No-
024 8)
_ ABLAPL (Se
SANTOSH COURT
éo 23226/ 32408‘2 ;271/2 KUMAR C.0. [NO. 2 |Order Dtd. 2024-08-09 ?AIL' ;2_
MAHANTY OLD
024 1)
N ABLAPL |SANJIB (Se
COURT
2168617/ [13.08.2 |- KUMAR at
0 12024 |024 5341/2 |BHANJADE |C° ggb 2 |Order Dtd. 2024-08-09 No-
024 0 1)
_ ABLAPL (Se
COURT
2168618/ 13.08.2 |- at
" osa looa 3274/5 B+ DAS [C. T?. Order Dtd. 2024-05-07 e
024 1)
2168619/ 13.08.2 APLAEL lovorzsn COURT ;ie
> osa . loaa c293/2 EQSJAN C. TS. Order Dtd. 2024-08-09 e
024 1)
_ ABLAPL (Se
COURT
2168620/ 113.08.2 |- at
3 loooa . loaa 5514/ DK JENA . $?. Order Dtd. 2024-08-12 .
024 1)
- ABLAPL (se
COURT
2168621/ 13.08.2 |- AMRESH at
4 2024 |024 8003/2 MOHANTY |°° gfb 2 |Order Dtd. 2024-09-12 No-
024 1)
ABLAPL |op INTBAS COURT (Se
2168622/ [13.08.2 |- at
5 |osa oz 8040/2 B C.0. [NO. 2 lOorder Dtd. 2024-08-09 e
MOHANTY OLD
024 1)
[ ABLAPL (se
SAROJ COURT
21168623/ |13.08.2 |- KUMAR  |C.0. [NO. 2 |Order Dtd. 2024-08-09 o107 [2F
6 2024 |024 8029/2 |10 onm 2 No-
024 8)
[ ABLAPL (Se
COURT
2168624/ 13.08.2 |- R. K. at
7 |2024 024 5336/2 |BARIK < gib 2 [Order Dtd. 2024-08-03 No-
024 8)
21 68626/ [13.08.2 [aBLAPL [R. K C.0. [COURT |order Dtd. 2024-08-09 | [(se




2024 |024 - BARIK NO. 2 at
8044/2 OLD No-
024 8)
ABLAPL (Se
COURT
68627/ (13.08.2 |- R. K. at
2024 |024 5286/2 BARIK ggb 2 |order Dtd. 2024-08-09 No-
024 8)
(Se
WP (C) - COURT
08628/ |13.08.2 |) 5y5q, [KARMA NO. |Order Dtd. 2024-08-09 at
2024 024 DAS No-
2024 10
8)
(Se
WP (C) - COURT
68629/ 113.08-2 114033/ |5. DasS NO.  |Order Dtd. 2024-08-02 2t
2024 024 No-
2024 10
8)
(Se
CRLMP- COURT
68630/ |13.08. ABINASH at
a02a . lona 1153/2 |(xmanay NO. |order Dtd. 2024-08-12 e
024 10
8)
(Se
BLAPL- COURT
68632/ 113.08-2 |7688/2 |3 BISWAL NO. 2 |order Dtd. 2024-08-13 ohthT |2t
2024 024 2 No-
024 OLD
)
ABLAPL (Se
COURT
68633/ |13.08.2 |- R K at
2024 (024 8169/2 MALLICK I(\)]gb 2 |Order Dtd. 2024-08-13 No-
024 7)
ABLAPL (Se
COURT
68634/ (13.08.2 |- H K BATL- |at
2024 (024 5399/2 |PATRA gfb 2 |Order Dtd. 2024-08-12 |, No-
024 11)
ABLAPL (Se
COURT
68635/ [13.08.2 |- BATL- |at
2023 loa 5093, | K DASH gfb 2 |order Dtd. 2024-08-08 || e
024 4)
BLAPL- |SAKTT COURT (Se
53526/ 33408‘ 7593/2 |PRASAD NO. 2 |order Dtd. 2024-08-09 ?AIL_ ;2_
024 DAS OLD 6
ABLAPL (Se
COURT
68637/ |13.08.2 |- R K BATL- |at
2024 024 8012/2 MALLICK gfb 2 |order Dtd. 2024-08-09 |, No-
024 7)
ABLAPL (Se
COURT
68638/ (13.08.2 |- R K at
2024 024 5422/2 |MALLICK gfb 2 |order Dtd. 2024-08-12 No-
024 7)
(Se
WP (C) - COURT
gggzg/ 33408' 18118/ |BC PANDA NO. 2 |order Dtd. 2024-08-02 ;E_
2024 OLD

7)




(Se

CRLMA- COURT
68640/ 113.08.2 1173 50 |s. BARIK NO. 2 |order Dtd. 2024-08-0g °htb™ @t
2024 |024 2 No-
24 OLD
16)
ABLAPL (Se
COURT
68641/ |13.08.2 |- RK BAIL- |at
2024 |024 8138/2 MALLICK ggb 2 |Order Dtd. 2024-08-13 | No-
024 6)
(Se
BLAPT,~ COURT
68642/ 13.08. SEJAL at
0o looa 7711/2 |5 ar NO. 2 |Order Dtd. 2024-08-13 e
024 OLD
6)
CRLMP- COURT wriT |5
68643/ 113.08.2 |5/ 5 o A-T. NO. 2 |Oorder Dtd. 2024-08-08 [BRANC |o©
2024 |024 NAYAK No-
24 OLD H-2
45)
(Se
BLAPL- COURT
68644/ |13.08. M D BAIL- |at
0o looa 7551/2 |0 oo NO. 2 |order Dtd. 2024-08-08 |, e
024 OLD
8)
(Se
BLAPT,— COURT
68645/ |13.08. M D at
2054 looa 7552/2 | oo NO. 2 |order Dtd. 2024-08-08 e
024 OLD
8)
(Se
BLAPL- COURT
68646/ |13.08. D. K. at
s02a . loaa 7711/2 | NO. 2 |Order Dtd. 2024-08-13 e
024 OLD
8)
ABLAPL (Se
COURT
68647/ |13.08.2 |- M D at
2024 |024 5157/2 [BISWAL gfb 2 |order Dtd. 2024-08-08 No-
024 8)
ABLAPL (Se
COURT
68648/ |13.08.2 |- M D at
2024 (024 5145/2 |[BISWAL ggb 2 |0rder Dtd. 2024-08-08 No-
024 8)
WPCRL- |JYOTT COURT (Se
SEEZO/ 32408‘ 102/20 |RANJAN NO. 2 |order Dtd. 2024-08-12 EE_
24 SAHOO OLD 5
ABLAPL (Se
COURT
68651/ |13.08.2 |- BAIL- |at
052 looa 6013/ [NK ROUT ggb 2 |order Dtd. 2024-08-09 |, e
024 12)
CRLMC- |SRINIBAS COURT (Se
00852/ 113,082 12753/2 |n NO. 2 |Order Dtd. 2024-08-07 2
024 MOHANTY OLD ©
12)
BLAPT,— COURT (Se
23223/ 32408' 7736/2 |R DAS NO. 2 |Order Dtd. 2024-08-13 at
024 OLD No-




N T
(Se
BLAPL- COURT
24 68654/ 13.08. P. L. at
1 osa | lona 1979/2 |t ot NO. 2 |order Dtd. 2024-08-09 e
024 OLD
12)
[ MISC. |(Se
FAO- COURT
24 68655/ (13.08. S.R. APPEA |at
t lona . loaa io/2o2 . ggb 2 |order Dtd. 2024-08-09 | -
SEC. |2)
[ (Se
WP (C) - COURT
24168656/ 113.08.2 1500, b pag NO. |order Dtd. 2024-08-13 at
6 12024 024 No-
2024 23
2)
N WP (C) - COURT wriT | (5
2468657/ 113.08.2 13,374, |B-X. NO. |Order Dtd. 2024-08-07 [BRANC |°©
7 12024 024 DASH No-
2023 23 H-5
23)
- TRP (C) NIRMAL (Se
COURT
2468659/ 13.08.2 |- KUMAR at
8 12024 |024 234/20 |SATAPATH T?‘ Order Dtd. 2024-08-12 No-
24 Y 23)
[ (Se
WP (C) -
2468660/ |13.08. B B COURT at
5 |loosa . lora 19401/ |2 NG, 1 |order Dtd. 2024-08-28 e
2024
23)
N (Se
WP (C) -
25(68661/ |13.08. B B COURT at
5 loooa  loza 19431/ | © NG, 1 |order Dtd. 2024-08-28 e
2024
23)
[ ABLAPL (Se
KSHIROD COURT
25168662/ |13.08.2 |- KUMAR NO. 2 |order Dtd. 2024-08-13 ohtlT |2t
1 2024 |024 8181/2 | onm 2 No-
024 10)
2568663/ [13.08.2 |“REAT |p k COURT EEMI a(lie
2 2024 |024 559/20 | sgya o, 3 (Order Dtd. 2024-08-13 fpppn No-
24
L 11)
[ (Se
CRLMC- CRIMT
25 |68664/ (13.08. A K COURT at
3 losa  loza 4223/2 | o o 3 [order Dtd. 2024-08-08 |NAL 2"
023 MISC )
[ RAJESH
KUMAR
MAHAPATR (Se
BLAPL-
2568665/ |13.08. A, MR. COURT at
1 boza . looa é219/2 coURA o 3 [order Dtd. 2024-08-13 .
CHANDRA 1)
MOHAPATR
A
25[68666/ [13.08.2 [wp(C) - [SARAT COURT oo WRIT [(Se
5 2024 |024 17590/ |DASH No. 3 |Order Dtd. 2024-08-07 |.pnne |o¢




- 2013 H-6  |No-
26)
[ WRIT
BRANC |(Se
WP (C) - H at
25 [68323/ [13.08.2 ({017 ammemus (68N || oey 024-0-06 |(01vE oc
2023 STON 123
BENCH |)
-3)
[ (Se
WP (C) - |PRASANTA at
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